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gt o (§L) UCO BANK| Branch: Uco Bank, NEI, Khatipura Road, Jaipur-302006,
(STRA TR T ST E-mail: khatip@ucobank.co.in

Appendix IV (See Rule 8(1)] POSSESSION NOTICE For Immovable Property

Whereas, The undersigned being the Authorised Officer of the Uco Bank under the Secruitisation
and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in
execrise of powers conferred under Section 13(2) read with Rules of the Security Interest
(Enforcement) Rules, 2002, issued a demand notice dated 23.05.2023 calling upon the Borrower/
Director/ Guarantor- (1) Smt. Shyamlata Goyal W/o Shri Ravi Kumar Goyal, (2) Shri Ravi Kumar
Goyal S/o Late Shri Kailash Chand Goyal, (3) Shri Amit Kumar Goyal S/o Shri Ravi Kumar Goyal,
Address- House No. 134, Shreeji Nagar, Durgapura, Tonk Road, Jaipur (Rajasthan) 302018 to
repay the amount mentioned in the notice being in Rs. 1,13,17,697/- (in words Rupees One Crore
Thirteen Lakh Seventeen Thousand Six Hundred Ninety Seven Only) as on 08.05.2023 (interest
including upto 31.01.2023) within 60 days from the date of notice together with further interest,
incidental expenses, costs, charges etc. till date of payment and / or realization. The Borrower
having failed to repay the amount, notice is hereby given to the Borrower in particular and to the
public in general that the undersigned has taken possession of the property described herein below
in exercise of powers conferred on him/her under Section 13(4) of the said Act read with Rule 8(1)
of the said Rules on 31.07.2023. The Borrower in particular and the public in general is hereby
cautioned not to deal with the property and any dealings with the property will be subject to the
charge of the UGO Bank for an amount of in in Rs. 1,13,17,697/- (in words Rupees One Crore
Thirteen Lakh Seventeen Thousand Six Hundred Ninety Seven Only) as on 08.05.2023 (interest
including upto 31.01.2023) + interest & incidental expenses incurred by Bank.

Further, we invite your attention to section 13(8) of the Act wherein it has been provided that you
may redeem the secured assets by tendering the entire amount due together with costs, charges
and expenses incurred by the bank, at any time before publication of notice for public auction or
inviting quotations or tender from public or private treaty for transfer by way of lease, assignment
or sale of the secured assets.

Residential Property situated at House No. 134, Shreeji Nagar, Durgapura, Tonk Road,
Jaipur (Raj) 302018; having admeasuring 201.66 Sq. Yds. in the name of Smt.
Shyamlata Goyal & Sh. Ravi Kumar Goyal. Bounded by: East: Plot No. 133, West: Plot
No. 135, North: Other Property, South: Rasta (Road).

Date: 31.07.2023  Place: Jaipur Authorised Officer, UCO Bank

o | 7!( Branch: Kota

Relationship Beyond banking Jodh pur Zone

NOTICE FOR PUBLIC AUCTION OF PLEDGED GOLD JEWELLERY/ORNAMENTS/COINS

It is hereby brought to the notice of the following gold loan borrowers, their legal heirs, persons
engaged in business of gold jewellery/omaments/coins and general public that inspite of repeated
reminders/ notices by the Bank, the following borrowers are not repaying their dues to the Bank.
Notice is hereby published that if they fail to deposit all their dues in their respective gold loan
accounts (including up-to-date interest and all costs charges/ expenses) by 16.08.2023, then from
03 pm on 17.08.2023, their pledged gold jewellery/omaments/ coins will be put up for public
auction in the branch premises. For this, Bank shall not be held responsible for any Inconvenience
or damage caused to the concerned borrowers and no allegations or representations will be
entertained from any borrowers in this regard. Persons interested to take part in the bidding should
deposit Rs.500/- (Rupees Five Hundred only) with the Branch Manager before the scheduled time/
date towards earnest money. Persons having taken part in final bidding must be able to deposit full
amount to the Bank within 48 hours, failing which their earnest money. deposited with the Bank will
be forfeited. Bank reserves the right to cancel the auction without assigning any reasons in case,
the bidding price so amved at, is observed to be low or inadequate. Further, if need be, Bank
reserves the right to change the date, time or place of the above scheduled auction or cancel the
same without assigning any reasons thereon.

Name & Address | Outstanding| Account No. & Gross | Reserve | Date, Time &
of Borrower Dues Weight of Gold Price [Place of Auction

Mr. Vinay Kumar Rs. 662077610000458 Rs. 17.08.2023

Sharma S/o Ram | 5,51,588.19 | Necklace (with Dori) - 28.500 | g71ggg/- | from 03 pm to

Prakash Address: | +interest+ | _ Grams, Mukut- 10.800 05 pm,

H No. 4-R-6, Near | charges Grﬁemcskvkycaen_sg_gbéoggrrﬁ?s’ Bank of India,
Suvi Hospital, Mangal Suira- 28.240 Grarms, Kota Branch
Talwand, Kota Chain 2 (with Pendil)- 36.280 Grams, Mangal Sutra- 15.080

(Raj.) Pin-324005 Grams, Chain- 12.370 Grams, Earring 4 (With Pench)- 23.200

Grams, Ring 3- 19.940 Grams; Total: 187.110 Grams
Date: 03.08.2023 Authorised Officer, Bank of India
FORM A
PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]
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IDBI Bank Limited
Zonal Office, First Floor, Centre Point, Commercial SALE
BAN K Complex, T. T. Nagar, New Market, Bhopal 462003 N[0} (W3
Ph: 0755-4848321 E-mail:mahendra.agarwal@idbi.co.in

SALE NOTICE FOR SALE OF IMMOVABLE SECURED ASSET

{As per Proviso to Sub-Rule (1) of Rule 9 of the Security Interest (Enforcement) Rules, 2002}
Notice is hereby given to the Borrower(s) and Guarantor(s) that the immovable secured asset described in the table below
mortgaged to the secured creditor i.e. IDBI BANK LIMITED, Regional office, 2nd Floor, NY Tower, Plot No.13, Pratap Rao Phalke
Colony, Ward, Opp. Shri Ram Colony, Chetakpuri, Gwalior 474001 (Madhya Pradesh) in the physical possession of the secured
creditor will be sold on “As is where is”, “As is what is”, and “Whatever there is” after 30 days from the date of this notice for
recovery of Rs. 59,50,411.00/- (Rupees Fifty Nine Lakhs Fifty thousand Four hundred and Eleven Only) as on September 10,
2018 together with further interest thereon at contractual rates with effect from September 11, 2018 until realization.
Details of Borrower(s) and Guarantor(s), immovable secured asset to be sold including known encumbrances, amount of total
outstanding dues are as mentioned in the table below.

Amount of total
outstanding dues

Description of immovable secured

Details of Borrower(s) and Guarantor(s) asset (including known encumbrances)

Rs.

59,50,411.00/-
(Rupees Fifty Nine Lakhs

Fifty Thousand Four
Hundred and Eleven Only)
as on September 10, 2018

together with further

interest thereon at

contractual rates with effect

All that piece and parcel of Residential
property Flat No.701, 7th Floor, The Green
Campus Co-op Group Housing Society Ltd,
Plot No GH-21, Sector-1, IMT Manesar,
Gurgaon Haryana-122050 admeasuring
1500 Sq.ft which is bounded as follows. On
or towards East by : Service Road (below),
On or towards West by : Road (Below), On
or towards South by : Entrance, On or

Borrower- Mr. Netrapal Singh

1. Flat No. 701, 7th Floor, The Green
Campus Co-Op Group Housing Society Ltd,
Plot No GH-21, Sector-1, IMT Manesar,
Gurgaon, Haryana-122050

2. Flat No. 401 Virendra Villas, Behind SP
Office City Centre, Gwalior, M.P.-474011
Co-Borrower - Mrs. Anita Raghav

1. Flat No. 701, 7th Floor, The Green
Campus Co-Op Group Housing Society Ltd,

incorporated / registered

. |Corporate Identity No. / Limited Liability
Identification No. of Corporate Debtor
Address of the registered office and
principal office (if any) of Corporate Debtor
. |Insolvency commencement date in
respect of Corporate Debtor

. |Estimated date of closure of insolvency
resolution process

. [Name and Registration number of the
insolvency professional acting as Interim
Resolution Professional

. |Address & email of the interim resolution
professional, as registered with the board

~

U45400DL2011PTC223329

o

728, First Floor, Gali Abdul Salam Qureshi Green
Market, BaratootiChowk, Delhi DL 110006 IN

01st August 2023

o

~

27th January 2024 (180th day from the date of
Commencement of CIRP)

Name: Ms. Deepa Gupta

Reg. No.: IBBI/IPA-002/IP-N00867/2019-2020/12801

oo

©

Address: B-2/110, Sector-16, Rohini,

North East Delhi, Delhi -110089

Email : advocate.deepa.gupta@gmail.com
Address: B-2/110, Sector-16, Rohini,
North East Delhi, Delhi -110089

Email : cirp.mubuildcon@gmail.com

16th August 2023

Not Applicable at Present

=

.|Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

| Last date for submission of claims
Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascertained
bythe Interim Resolution Professional

~

R A towards North by : Road (Below) from September 11, 2018
M.U. BUILDCON P IiI[I)'II'TE%Rs OF Plot No GII-II_ZL Se_cgg(}ééMT Manesar, | together with all and singular the structures unt[i)l realization.
RELEVANT PARTIGULARS Gurgaon, Haryana : . and erections thereon, both present and
2. Flat No. 401 Virendra Villas, Behind SP future
1.]Name of Corporate Debtor M.U. BUILDCON PRIVATE LIMITED Office City Centre, Gwalior, M.P.-474011
2. | Date of incorporation of Corporate Debtor | 05th August 2011 Place: Gurgaon Authorised Officer
3. |Authority under which Corporate Debtor is | RoC-Delhi Date: 03.08.2023 IDBI Bank Ltd.
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Names of insolvency professionals identified
toactasauthorised representative of creditors
inaclass (three names for each class)

| (a) Relevant forms and
(b) Details of authorized representatives
are available at:

Not Applicable at Present

I~

(a) Relevant Forms are available at:
https://ibbi.gov.in/en/home/downloads Physical
Address: Same as mentioned against entry No. 10
(b) Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporateinsolvency resolution process of the M.U. Buildcon Private Limited on 01st August2023.
The creditors of M.U. Buildcon Private Limited are hereby called upon to submit their claims with proof
on or before 16th August 2023 to the interim resolution professional at the address mentioned against
entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. Al other creditors may
submitthe claims with proof in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Deepa Gupta
Interim Resolution Professional,
Date : 03.08.2023 M.U. BUILDCON PRIVATE LIMITED
Place: New Delhi IP Regd. No.: IBBI/IPA-002/IP-N00867/2019-2020/12801

Regd. Address: B-2/110, Sector-16, Rohini, North East Delhi, Delhi -110089

BEFORE THE NATIONAL COMPANY LAW TRIBUNAL
BENCH AT NEW DELHI
CP (CAA)-37/230/1232/ND/2023
CONNECTED WITH
CA (CAA) No. 113/230-232/ND/2022
[under Sections 230 to 232 of the Companies Act, 2013]
AND IN THE MATTER OF THE COMPANIES ACT, 2013

IN THE MATTER OF:
Sections 230 to 232 of the Companies Act, 2013 read with the Companies
(Compromises, Arrangements and Amalgamations) Rules, 2016.

AND

IN THE MATTER OF:

Scheme of Amalgamation between JTEKT Fuiji Kiko Automotive India Limited and
JTEKT India Limited and their respective Shareholders and Creditors.

AND

IN THE MATTER OF:

JTEKT FUJI KIKO AUTOMOTIVE INDIA LIMITED
CIN: U35122DL2007PLC166496,

PAN: AALCS0656E, a public limited company
incorporated under the Companies Act, 1956, having its

Registered Office at UGF-6, |ndraprak33hv ..Petitioner/ under this Act details mentioned below. If the following borrower(s) fail to repay the outstanding dues indicated against their names within 60(Sixty) days ofthe§ | / Registrar before the due date, a letter of undertaking (on plain paper) duly signed by the registered Shareholder(s) along with the
21, Barakhamba Road, New Delhi-110001. Transferor Company notice, the undersigned will exercise any one or more of the powers confered on the secured Creditor under sub-section (4) o the section-13 ofthe SARFAESI| | relevant form /documents as enumerated below for claiming Unclaimed Dividend
AND Act, including the power to take the possession and sell the same. The publicin general is advised not to deal with properties described herein below.
Name of the Borrower(s)/ Guarantor/legal NPA date / Amount Description of secured Asset(s) IN CASE OF SHARES IN PHYSICAL MODE IN CASE OF SHARES IN DEMAT MODE
g:-hEKJZ:ﬂ?(ISADIIj'\Q’I:B:EECO18415 heir/legal representative, Loan account no. | Demand Notice (immovable properties) 1. Form ISR-1 Please update your bank detail with your
: s o " : 2. Form SH-13 depository participant and send updated
S 06.06.2023/ | Demand Notice Amount % 822102.23 [All Piece And Parcel Of Plot out of 08 Kanal,
PAN: AABCST7787C, a public limited company VarshaRani, Rajesh Kumar Sharma 20.062023 |- Rupees Eight Lakh Twenty Two |comprised inKhewat No. 103, Khatonino. 123, 3. Form ISR-2 (f signature differ with RTA/company record) client master to RTA
incorporated under the Companies Act, 1956, having its Loan Account No. Thousand One Hundred Two Paise [Killa No. 14(8-0), Village Taraf Mukhdum 4. Original dividend warrant (if available)
Registered Office at UGF-6, Indraprakash, ...Petitioner/ LAP200000577T0/ AP-0141818 I:;g% Sr"'ywz ”?“? n?grl%'?s'fzr%ﬁ ézqgag rgi',“s"siﬂ‘n’ dDa‘rsyt:r_'CtEF;as'}'_paﬁ Oﬁrse: %“f 5. Original Cancelled cheque (name of shareholder should be printed on it) bearing
21, Barakhamba Road, New Delhi-110001. Transferee Company 11.06.2023 and other charges and |Shishpal, West- House of Pradeep Kumar, the name of the first shareholder or copy of bank pass book having MICR Code,
costtill the date of the payment. North- House of Shaliram Gupta, South- IFSC and A/c No., duly attested by the Bank Manager
_ NOTICE OF PETITION . Street. _ ‘ 6. Copy of Pan of all shareholder(s)
TAKE NOTICE that a Petition under Sections 230 to 232 of the Companies Act, 2013, for Indu Mati, Birender Kumar 06.06.2023/ (Demand Notice Amount erl] F’lecTq Anﬁ1 P?rcelK?f Prt?i:\leﬁy zsltawhed in All form can be download from RTA website i.e. www.masserv.com under download
obtaining sanction of the National Company Law Tribunal, Bench at New Delhi to a |LoanaccounTo 20.06.2023 gesggfﬁfﬁé‘ué;gpese& T"’_“’Sn'aaygg Noewgt7 ( 1%- 4-61)/ OJfIIagztogabzr:)u?Y Teahs;ﬁ tab or from the Company website www.surya.co.in under Investor
Scheme of Amalgamation between JTEKT Fujl Kiko Automotws India L|?1|ted and JTEKT HL11LILONS000005010069/ Ninety Two Only ) Due on 10.06.2023| Gannaur, District Sonepat, Haryana. The scan copies of the documents may also be e-mailed through your registered email id to MAS Services Limited (RTA) at the e-mail id
India Limited and their respective Shareholders and Creditors ("Scheme”), was presented | | 574 0020218 together with interest from|goundary. East- Road, West- Other Plot A -
- ! ) . K - 11.06.2023 and other charges and . g investor@masserv.com duly e-Signed on the forms and all proofs.
by the Petitioner Companies to the Hon'ble National Company Law Tribunal, Bench at costtil the date of the na mest North- Street, South- Other House. A t ication has already b ttoth tive shareholders from time toti
New Delhi and was listed for hearing on 21st July, 2023. The said Petition is now fixed for GesaSnoh Vesreshk — — Not\ceAmou:ty%504:;504/ 1R Face A P OF Fropery SToaled I( separ? °°°mmluml°ah'l°" 353 r;a y been 53" h° he If:SPeC ves /are 0 erSh FOCm ime to |r2e.) N -
: eeta singh, . veeresh kumar sin - ! i
hearing on 13th September, 2023. gl g (;%%%22(‘))2233/ Rupees Fity Lok Fory. Thies [Ward No. 06, Kuota No. 00104 Khaers o 1[1 casfe oAanytqutfenes in this regard, the concerned shareholder may write/contact to the Company or Company's Registrar and Share
Any person desirous of supporting or opposing the said Petition, should send to the LoanAccountNo. e Thousand Five Hundred Four Only ) |687, Dineshpur, Sunder Nagar, Rudrapur, ransterAgentat.
Petitioner Companies Advocate, notice of his/her intention, signed by him/her or hisher | |LAKSECLONS000005043751 & D O co-06.202310gelher il Utskrand. Area Boindar- Eas. Land of Name and Address of the Company Name and Address of Registrar (RTA)
ith hi iti i LA26CLLONS000005008038 Lo ers, West- Drain, North- Remaining part of — - —
Z(évocate, wnlh hlséher namze dand ;dfdresz sg asfl to drtfeachh th_e Pitlﬁor;er_(}ompanles AP AD097877 & AP-10014156 chargestand cost till the date of the Seller, South- Land of Others Surya Rgshnl Limited M/s MAMS Services Limited
vocate not later than two (2) days before the date fixed for hearing of the Petition. payment. i Secretarial Department T-34, 2" Floor,
Where he/she seeks to oppose the Petition, the grounds of opposition or a copy of hisiher |~ |Kamlesh, Sanni 06.06.2023/ g 26'28312 ?;5 y N( %L'pceees T’;Pg:ﬁ'am Ql'l PieceNAnd3Féi\r/C§‘P%5Pfl N’\?, 1|32'PNagatr Padma Tower-1, 2" floor, Okhla Industrial Area, Phase I,
0 ; ; : .06. ’ OV~ igam 0. P A, agla arsotl ¢ ¢
affidavit shall be furnished with such notice. Loan Account No. LAP200005630 & 20.06.2023 Sixly Six Thousand Eight Hundred | Miauza Chak Pancham, Tehsil & District Agra, 5 Rajendra Place, New Dglh| 110 020,
A copy of the Petition will be furnished by the undersigned to any person requiring the | | A28ECLONS000005040813/ AP- Thirteen Paise Eighty Five Only ) DUe | Uttar Pradesh. Area 83.61 Sq.Mirs. New Delhi - 110008 Phone: 011-26387281/82/83,
same on payment of the prescribed charges for the same 0409711 & AP-10084387 on 10.06.2023together with interest| Boundary:- East- Land of Seller, West- Land Phone - 011 - 47108000, 47108111 Fax: 011-26387384,
! - from 11-0_5-2023 and other charges (of Viri Singh, North- Common way & Exit, il 3 i
Dated this 2nd dav of A 2023 and cost il the date of the payment. | South Land of Seller Email : investorgrievances@sroshni.com Email: investor@masserv.com
ated this 2nd day of August, . . - - - - - -
y g ANIRUDH DAS/ADITYATHYAGARAJAN]| | 2mnaDevi, Nak Ram Thakur 06.06.2023) |Demand Notice Amount|Al Piece And Parcel Of Entire Third Floor of All the shareholders holding shares in physical mode are hereby requested to convert their shares in the Demat form at the
Loan Account No.HL2600000044 & | 20.06.2023 |3481976.15/- ( Rupees Four Lakh(property No. 671-A, Gali No. 7B, Khasra No. earliest as per SEBI guidelines. Further SEBI vide its circular no. SEBI/HO/MIRSD/MIRSO_RTAMB/ P/CIR/2022/8 dated
SHARDUL AMARCHAND MANGALDAS & CO Eighty One Thousand Nine Hundred : : ; ;
ADVOCATES FOR THE PETITIONER CoMpANES | |LA1ATLLONS000005010750 / Seventy Six Paiss Fifteen Only ) Due | o; C0Vindpuri, Kalkaji, New Delni. Area 28 Sq. f | January 25, 2022 has mandated to issue securities in dematerialized form only while processing various service requests.
oc SFO 0 Cco S AP-0390896 & AP-10026498 on 10.06.2023together with interest Yards. Sl
AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE, from 11.06.2023 and other charges For Surya Roshni Limited
PHASE-IIl, NEW DELHI - 110 020 and costtill the date of the payment. , Sd/-
PH.: 26920500, 51590700, FAX: 26922900, 26924900 | | Place: Haryana, Uttaranchal & Uttar Pradesh Authorised Officer | | Date: 2" August, 2023 B B Singal
EMAIL: anirudh.das@amsshardul.com Date: 03.08.2023 India Shelter Finance Corporation Ltd Place: New Delhi CFO & Company Secretary
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PR.NO.303882 Rural Work Department(23-24):D

=Sindiasheiter  INDIA SHELTER FINANCE CORPORATION LTD.

Regd: Off:-6th Floor, Plot-15, Sector-44, Institutional Area, Gurgaon, Haryana-122002 Branch Office: Shop NO. S9, First Floor, Lajpat Nagar, GT Road, Next
to PNB Bank, Panipat- 132103,First Floor, Opp Gurudwara, Near Punjab National Bank, Chaiti Farm, Bazpur Road, Kashipur, Uttarakhand- 244713,Shop
No.6, Upper Ground Floor, C.R. Mall, Church Road, Ram Nagar Colony, Agra 282002, Office No-4,5,6,7, First Floor, Shree Ram Palace, Bhoja Market, Sector-
27, Near Vinayak Hospital, Atta, Gautam Buddh Nagar, Noida - 201301, Uttar Pradesh.

DEMAND NOTICE

Notice Under Section 13(2) Of The Securitization And Reconstruction Of Financial Assets And Enforcement Of Security Interest Act, 2002.

NOTICE is hereby given that the following borrower's who have availed loan from India Shelter Finance Corporation Ltd. (ISFCL) have failed to pay Equated
Monthly Instaliments (EMIs) of their Loan to ISFCL and that their Loan Account has been classified as Non-Performing Asset as per the guidelines issued by
National Housing Bank. The borrower(s) have provided security of the immovable properties to ISFCL, the details of which are described herein below. The
details of the Loan and the amounts outstanding and payable by the borrower/s to ISFCL as on date are also indicated here below. The borrower(s) as well as the|
publicin general are hereby informed that the undersigned being the Authorised Officer of ISFCL, the secured creditor has initiated action against the following
borrower(s) under the provision of the Securitization and Reconstruction of Financial Asset and Enforcement of security Interest Act 2002 and issued notice|

Himachal Pradesh Jal Shakti Vibhag
NOTICE INVITING E-TENDER

Online bids on items rate basis are invited by the Executive Engineer, JSV Division Rohru Distt Shimla (H.P)
on behalf of Governor of Himachal Pradesh, in electronic tendering system in two covers for the under mentioned
work from the contractors/firms of appropriate class enlisted with Himachal Pradesh JSV Department.

Sl. | Name of Work Estimated | Earnest| Time |Cost of

No, Cost money tender form

1| Providing. Lift irrigation Scheme for Horticulture Land from | 23893822 |278938[1 2500
Pabber River to group of Villages in G.P.Karasa and Ukhli- Year

Mendhali Tehsil Rohru Distt. Shimla (HP)..(SH:- Providing,
laying and jointing of Rising main for API-X42 , X70, L-210
and laying and jointing of GI (Heavy and Medium) class pipe for
Stage- Ist , 2nd and 1st A and Supplying and erection of
Pumping Machinary & its allied accessories for all stages)
under NABARD Tender ID 2023_HPIPH_77017_1

For detailed terms and conditions, NIT etc visit Portal http:/hptenders.gov.in

Executive Engineer,
Jal Shakti Division, Rohru

(Aadhar

Housmg Finance Lt

1927/2023-2024

Aadhar Housing Finance Ltd.
Corporate Office: Unit No. 802, Natraj Rustomjee, Western Express Highway
and M.V. Road, Andheri (East), Mumbai - 400069.

Bijnor Branch : Shop No. - 11, 1st Floor, Aadarik Plaza, Kirat Pur Road, Bijnor-246731(UP).

APPENDIX IV POSSESSION NOTICE (for immovable property)

Whereas, the undersigned being the Authorized Officer of Aadhar Housing Finance Limited (AHFL) under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of
powers conferred under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, Demand
Notice(s) issued by the Authorised Officer of the company to the Borrower(s) / Guarantor(s) mentioned herein below to
repay the amount mentioned in the notice within 60 days from the date of receipt of the said notice. The borrower having
failed to repay the amount, notice is hereby given to the Borrower(s) / Guarantor(s) and the public in general that the
undersigned has taken possession of the property described herein below in exercise of powers conferred on him under
Sub-Section (4) of the Section 13 of the said Act read with Rule 8 of the Security Interest Enforcement rules, 2002. The
borrower’s attention is invited to provisions of sub section (8) of section 13 of the Act, in respect of time available, to
redeem the secured assets.The borrower in particular and the public in general are hereby cautioned not to deal with the
property and any dealings with the property will be subject to the charge of AHFL for an amount as mentioned herein under
with interest thereon.

S, Name of the Borrower(s)/ Description of Secured Asset Demand Notice | Date of
No.| Co Borrower(s)(Name of the Branch) (Immovable Property) Date & Amount | Possession
(Loan Code No. 13700000195 / All that piece and parcel of property bearing,
Bijnor Branch) Shop on Khasra No.256 Patiya Para Chandpur,
1| Suaib (Borrower), Bijnor, Uttar Pradesh, 246725 Boundaries : East:| 11-04-2023 | . .
Riyajuddeen, Shabana (Co-Borrowers) | Property of Naresh Agarwal and Megha Dev,| ¥ 8,58,129/-
Mohd Salman & West : Property of llliyas, North : Remaining
Mohd Vakeel Ansari (Guarantors)  |Property of Seller, South : PWD Bijnor Road
(Loan Code No. 13700000308 /  |All that piece and parcel of property bearing,
Bijnor Branch) Pateri H No.45 43 Old 40 35 Moh Pateri Nagina ,
2 Saifur Rehman (Borrower), Bijnor, Uttar Pradesh, 246762 Boundaries : East ;| 11-07-2022 28-07-2023
Fatima (Co-Borrower) 33 Ft. House Abdul Salam, West : 33 Ft. House of | ¥ 6,93,400/-
Noor Jhan, North : 28 Ft. House of Abdul Rashid,
South : 25 Ft. Road 10 Ft. Wide Road
(Loan Code No. 13710000019/  |All that piece and parcel of property bearing,
Bijnor Branch) Kotwali Nehtaur Road Vill Pittanhedi Nagina
3| Qutubuddin Naseeruddin Bijnor Uttar Pradesh 246764, Boundaries : East :| 16-04-2023 28-07-2023
(Borrower), 28 Ft /House Naseeruddin, West : 28 Ft/House| ¥ 7,57,805/-
Khurshida Begam (Co-Borrower) Ayyub and _Gafoor, North :_22 Ft 8in/ House
Shamshuddin, South : 22 Ft 8in/ Road 12 Ft.
(Loan Code No. 13710000115/  |All that piece and parcel of property bearing,
Bijnor Branch) Nagina Road Moh-Bundaki Daliapur Najibabad
41 suneel Kumar (Borrower) Bijnor Uttar Pradesh 246763, Boundaries : East ;| 15-05-2023 28-07-2023
Santosh Bhudev (Co-Borrower) ~ |Arazi Vikreta // 39 Ft., West : Arazi Hira Masala)| < 7,91,580/-
Wala// 39 Ft, North : Arazi Vikreta // 23.5 Ft, South
:Road 6 Ft wide//23.5 Ft

Authorised Officer
Aadhar Housing Finance Limited

Place : Uttar Pradesh
Date : 03.08.2023

SURYA ROSHNI LIMITED

Regd. Office : Prakash Nagar, Sankhol, Bahadurgarh — 124507 (Haryana)

Corporate Office : Padma Tower -1, 2nd Floor, 5 Rajendra Place, New Delhi - 110008
Corporate Identity Number (CIN) — L31501HR1973PLC007543
Phone : +91-1276- 241540 , 011-47108000 Fax No. +91-1276-241886
Website : www.surya.co.in, Email id : investorgrievances@sroshni.com

NOTICE TO THE EQUITY SHAREHOLDERS REGARDING TRANSFER OF EQUITY SHARES ON WHICH DIVIDEND IS

UNPAID / UNCLAIMED FOR 7 CONSECUTIVE YEARS TO INVESTOR EDUCATION AND PROTECTION FUND
Notice is hereby given that, pursuant to the provisions of Section 124(6) of the Companies Act, 2013 (the Act) read with the Investor
Education and Protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016 as amended by the Investor Education
and Protection Fund Authority (Accounting, Audit, Transfer and Refund) Amendment Rules, 2017 (“IEPF Rules”) notified by the Ministry
of Corporate Affairs (‘“MCA”), the Company is required to mandatorily transfer all shares in respect of which dividend amounts for seven
consecutive years or more remains unclaimed to Investor Education and Protection Fund Suspense Account (*IEPF Suspense
Account’) with one of the Depository Participants to be identified by the Investor Education and Protection Fund Authority (“IEPF
Authority”).

Adhering to the various requirements set out in the Rules, and in view of the MCA Circulars issued in regard to issue of notice, the
Company Registrar has sent registered post communication to all the concerned shareholders whose shares are liable to be transferred
to Demat Account of the IEPF Authority, at their latest available address registered with the Company / Registrar requesting them to
encash / claim such unclaimed dividends. The details of shareholders to whom such communication has been sent along with relevant
details is available on company's website www.surya.co.in under 'Investor'.

In case the Company does not receive any communication from the concerned shareholders by 30" September, 2023, the Company
shall, with a view to complying with the requirements set out in IEPF Rules, transfer the shares to the DEMAT Account of the IEPF
Authority by the due date as stipulated in IEPF Rules, without any further notice as per procedure stipulated in IEPF Rules which are as
under:

Duplicate shares will be issued and transferred to IEPF through
corporate action. The Original Share Certificate(s) which stand
registered in your name and held by you will stand automatically
cancelled.

In case shares held in physical form by concerned shareholder

By informing the depository by way of corporate action, where the
concerned shareholders have their accounts to debit the account and
transfer the shares in favour of the IEPF Authority

In case shares are held in dematerialized form by the
concerned shareholder

In case, where there is a specific order of Court or Tribunal or Statutory Authority restraining any transfer of such shares and payment of
dividend, the company will not transfer such shares to the Fund.

Hence, in the event not even one dividend warrant from last seven consecutive years (for the Financial Year 2015-16 to 2022-23) is
validly claimed or specific restraining order is not received from the concerned shareholders in respect of such shares on or before 30"
September, 2023, the Company will proceed to transfer the said Equity Shares to I[EPF as stipulated in IEPF Rules, without any further
notice. All further dividends and corporate benefits like bonus shares in respect of the shares so transferred will also be credited to IEPF.

The Concerned shareholders may note that, upon such transfer, they can claim the said share(s) along with the dividend(s) from IEPF
Authority after following the procedure prescribed under IEPF Rules. No claim shall, however, lie against the Company in respect of the
said shares/unclaimed dividends / corporate benefits transferred to IEPF pursuant to the above mentioned Rules.

The Securities and Exchange Board of India ("SEBI") vide its Circular No. SEBI/HO/MIRSD/ MIRSD_RTAMB/P/ CIR/2021/655 dated
3" November. 2021 read with Circular No. SEBI/HO/MIRSD/MIRSD_RTAMB/P/CIR/2021 /687 dated 14" December, 2021 and circular
No. SEBI/HO/MIRSD/MIRSD-PoD-1/P/CIR/2023/37 dated March 16, 2023 (*Circulars') has made it mandatory for the shareholders
holding securities in physical form to furnish PAN, KYC (complete address with pin-code, bank detail with MICR-CODE & IFS CODE,
Email-ID, Mobile Number) and Nomination details to the Registrar and Transfer Agent ('RTA') of the Company. Registrar will not
process, any service requests or complaints received from the member until unless above KYC and nomination will not be completed by
shareholder and such shareholders holding will be freeze by RTAon or after 1% October, 2023.

In your interest, we request you once again to claim your Dividends and avoid transfer of your shares to IEPF by sending to the Company
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